ACT No. XVI oF 1929.

[Passep By THE INDIAN LEGISLATURE. |

(Received the assent of the Governor General on the Ist
October, 1929.)

An Act further to.amend the Burma Salt Act, 1917,
for certain purposes.

WHEREAS it is expedient further to amend the Burma
By Aot I of Salt Act, 1917, for the purposes hereinafter appearing;
It is hereby enacted as follows:—

¥, This Act may be called the Burma Salt (Amendment) short titte.
Aet, 1929

Bur, Act.II of 2. In section 5 of the Burma Salt Aet, 1917,— Amendment
1017, ’ of section b,

(a) in clause (a), the word “‘ other,”” in both places where Buma ActIx
it oecurs, shall be omitted ; ' '
(b) in clause (b), for the word, letter and brackets ‘ clause
(8),”” the word, letter and brackets clause (@)’
shall be substituted; and
(c¢) in clause (d), after the words ‘‘ conferred on them
by *’ the words ‘‘ or under ’’ shall be inserted.
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